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CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY BENCH
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Prascot Road,
Gulestan Bldg.,
Fort, Bombay - 1.
0.4./ M No. 1303/94/ bt /12/19s4,
SICAASBOMNRX Mre ,Salma Hydarali Ra2a,8ombay. . Applicant.
vs. '

The Union of India & Ors. .... Respondents.

CORAM : HON’BLE MEMBER{A),SHRI M.R . KOLHATKAR,
XAH 3BUEX

] » : }
IF-!IBUNAL ] ORDEif : ‘ DATED: 19«12« 1994,

None for the applicant,

Lest time the case was adjourned to 19«92.94 at the request

hpplicants Counsel is not present, The case is dismissed
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NG .CAT/BOM/ JUDL/0.A,1303/94/ - Dated: /12/94,
Co opy tos

- 1.Mr8 ,5alme M Raza,Bombay
' R/o B,Andaz Co-operative Hsg,Society,
Juhu LBane,C.D.Barfivala Rpad Andhari(U),
Bombay - 400 058,

2, Union of India,through its 3ecretaty,
Ministry of Health,Shastrji Bhavan,meu Delhi,

3. Tha Regiona) Research Institudg of Unani Medicine,
through &£ts Hon'ble Project gfficef,l,l.Hospital,
ound,Bombay«400 008,

fhe Central Couns#l for Research in Unani Medicins,
through the Directur ,5, Panch Shesl Shopping Centre,

New Delhi « 17,
SECTION OF FICER,
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